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Hirakud Project

*1075. Shri Panigrahi; W ill the
M inister of Irrigation and Power be 
pleased to  re fe r  to the rep ly  given to 
S tarred  Q uestion No. 1116 on the 17th 
December, 1958 and  sta te ;

(a) w hether the tran sfe r  of control
of H irakud P ro jec t to O rissa G overn-
m ent has since been finally decided;

(b) if so, by  w hat tim e this tran sfe r
is going to tak e  place;

(c) w hat w as the n a tu re  of conces-
sion given in  the ra tes fo r supply  of 
w ater and electricity  from  H irakud ; 
and ,

(d) w hether it is a fact th a t the
H irakud C ontrol B oard has decided 
to w ithdraw  th is concession?

The Deputy Minister of Irrigation 
and Power (Shri Hathi): (a) to  (d). 
A sta tem ent giving the  req u is ite  in -
form ation is laid on the Table of the 
House.

S t a t e m e n t

(a) and (b ). The m a tte r  w as con-
■«idered by the H irakud Control Board

a t its m eeting  held  on the  26th Ju ly , 
1959. The C ontrol B oard decided to 
close the S tage I C onstruction  account 
by 30th Septem ber, 1959 and  recom -
m ended th a t a discussion be a rran g ed  
betw een the C en tral and S ta te  Gov- 
e rn raen ts so th a t the decision about 
th e  date fo r the tran sfe r  of contro l 
and o ther connected issues m ight be 
taken  in, tim e. A high level m eeting 
betw een  the rep resen ta tiv es  of the 
G overnm ent of India and th e  G overn-
m en t of O rissa is likely  to be held  by 
abou t the  m iddle of S eptem ber, 1959.

(c) and (d).  W ater and e lec tric ity
are  supplied to the P ro jec t staff a t 
concessional ra tes as fixed by the  
C hief E ngineer, H irakud  Dam  P ro jec t 
and approved  by the  H irakud  Control 
Board. The ra tes  a re  concessional in 
the  sense th a t they  have been w orked  
ou t on ‘no profit and  no loss basis’.

In its m eeting  held on the 26th 
Ju ly , 1959, the H irak u d  C ontrol B oard  
decided th a t the concessional ra te s  of 
w a te r and  e lec tric ity  should be stop-
ped from  1st October, 1959.

Mr. Deputy-Speaker: Before I call 
upon S hri P an ig rah i to p u t his supp le-
m en tary  I have to m ake th is request. 
T here  is too m uch of excitem ent and 
ta lk ing  going on in th e  House. S till 
th e re  a re  about six m inu tes of the  
Q uestion H our. I can very  w ell a p p re -
ciate w hy th is excitem ent is th e re , bu t 
w e have to spend the Q uestion H our 
m ost usefully .

Shri Panigrahi: This negotiation has 
been going on fo r a long period  
betw een  the C en tra l G overnm ent and 
the  O rissa G overnm ent. May I know  
w h a t a re  the specific issues w hich 
stand  in the w ay  of finalising th e  
tran sfe r  of contro l to O rissa G overn -
m ent?

Shri Hathi: The m ain  reason is th a t 
the O rissa G overnm ent w an ts th e  
accounts of the first stage of con-
struction  to be com pleted. Secondly, 
they  also w an t th a t till the second 
stage is com pleted the  G overnm ent of 
Ind ia m ight continue.
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Blurt fu tign U : May I know whe-
ther the Government of Oriata or the 
Central Government has put forward 
any terms and conditions for transfer 
of this control to the Government of 
Orissa?

Shri Hathi: There are no specific
conditions. The only thing Is that 
they will have to create certain per-
manent posts for maintenance and 
operation of the first stage. For the 
second stage which is under construc-
tion the staff that is doing the work 
will ha\e to be continued

Shri Paidgrahl: May 1 know whe-
ther the present staff working at 
Rxrakud will be retained when the 
full transfer of power takes place'

Shri Hathl: Most of the officers of 
the Centra] Water and Power Com-
mission who were working on the con-
struction side of first stage have come 
back. Some others will also come 
back, but others will have to be 
absorbed on the permanent cadre of 
the Onssa Government

Shari Hem Baraa: May 1 know
whethei it is a fact that the conces-
sional rates so far enjoyed by the pro 
ject staff are proposed to be stopped 
from 1st October. 1959, if so, what are 
the reasons for such a sudden deci 
sion?

Shri Hathi: As the phrase itself 
indicates, this was a construction 
allowance and concession given to staff 
during the construction stage Con-
struction of the first stage is now over 
Now it is a question of maintenance 
and operation for which there will be 
permanent officers in the State cadre 
In the initial stages of construction 
these concessions were given, but now 
there is ho  need for this allowance

Bhakra Dam

•1979. Shri S. M. Baaerjee: Will
the Minister of Irrigation aad Power 
be pleased to state:

(a) the total amount spent so far on 
injecting cement to reinforce Bhakra 
Dam;

(b) whether this has actually 
served the purpose; and

(c) to what extent?
The Minister of Irrigation «s i 

Power (Hafis Mohamad Shntta>:
(a) to (c). The infomation is M ag 
collected and will he laid on the 
Table of the House when received. ,

Shri S. M. Baaerjee: May Z know
whether this fact was not brought to 
the notice of the authorities at the 
time of construction that the land was 
bad* May 1 also know whether this 
cement injection will go on indefinitely 
or it will end at a particular time?

Hafiis Mohammad Ibrahim: If 1 have
correctly followed the hon Member,
I may say again that that information 
also is not available because no infor-
mation has been received at all.
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h a  Mohammad Ibrahim: As to
that. Sir, 1 said that we have no 
information about it

Movement of Khaadaari Sagar

/S h r i Jagdlsh Awasthi:
^Shri S. L. Saseaa:

Will the Minister of Food aad Agri-
culture be pleased to state:

(a) whether it is s fact that res-
trictions have been imposed on th* 
movement of Khandsari sugar frosi 
one State to the other,

(b) if so, the reasons therefor;
(c) whether the Utter Pradesh 

Khandsari Association have satwriMud 
any memorandum in this connection




